
12.00 hrs.

MR. SPEAKER: Paper to be laid 
on the Table. Shri Sikandar Bakht. 
{Interruptions) .
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MR. SPEAKER: You have not
given any notice at all.
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MR. SPEAKER: Your notice under 
rule 377 is under consideration. It 
will be considered. (Interruptions).

Don’t record anything. Papers to 
be laid. (Interruptions) *

243 Papers Laid

12.02 hrs.

PAPERS LAID ON THE TABLE

Detailed Demands for Grants of 
the Ministry of Wokks and Housing 

rOR 1978-79

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT): I beg to lay on the Table a 
copy ot the Detailed Demands tor 
'Grants (Hindi and English versions) 
o f the Ministry of Works and Housing 
for 1977-78. [Placed in Library, see  
Vo. LT-1980/78].

Report of Study Group on Indus-  
trial Regulations and Procedures 

and a  Statement

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): I 
beg to lay on the Table a copy each 
of the following papers (Hindi and 
English versions): —

(1) Report of the Study Group 
on Industrial Regulations and 
Procedures.

(2) Statement of the decisions o f  
the Government on the above Re­
port. [Placed in Library. See No. 
LT-1961/78].

Notification under Air craft Act. 
A nnual Reports and Certified Ac­
counts of Indian Airlines and Air 
India for 1976-77, Summary of 
Budget Estimates of Indian Air­
lines and Air India for 1977-78, etc.

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK): I beg 
to lay on the Table: —

(1) (i) A copy of the Aircraft 
(Third Amendment) Rules, 197T 
(Hindi and English versions) pub­
lished in Notification No. G.S.R. 
1118 in Gazette of India dated the 
27th August, 1977, under section 
14A of the Aircraft Act, 1934 to­
gether with an explanatory note.

(ii) A  statement (Hindi and Eng­
lish versions) showing reasons for 
delay in laying the above Notifica­
tion. [Placed in Library. See No. 
LT-1962/78].

(2) A copy each of the following 
papers (Hindi and English ver­
sions) under sub-section (2) o f  
section 37 of the Air Corporations
Act, 1953:—

(i) Annual Report of the Indian 
Airlines for the year 1976-77. 
[Placed in Library. See No. LT - 
1963/78].

Papers LaidMARCH 31, 1978

•Not recorded.


